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Title: Discussion on the motion for consideration of the Jawaharlal Institute of Post-Graduate Medical Education and
Research, Puducherry (Amendment) Bill, 2011, as passed by Rajya Sabha (Bill passed).

MR. CHAIRMAN: Now, we will take up Item No.14.

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): Sir, I beg to move:

"That the Bill to amend the Jawaharlal Institute of Post-Graduate Medical Education and Research, Puducherry
Act, 2008, as passed by Rajya Sabha, be taken into consideration."
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MR. CHAIRMAN : Motion moved:

"That the Bill to amend the Jawaharlal Institute of Post-Graduate Medical Education and Research, Puducherry
Act, 2008, as passed by Rajya Sabha, be taken into consideration."

DR. SANJAY JAISWAL (PASCHIM CHAMPARAN): Sir, I was supposed to speak on this from party. But I do not want to

speak anything. I am supporting this Bill but I am requesting only one thing to the Ministers. There have been two Members
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Sir, only one hon. Member has made a point and that has been answered by the hon. Minister. We may take it up for
consideration.

MR. CHAIRMAN : We can do that if the House agrees.
Those who want to give their opinion can send it to the hon. Minister in writing and he will take that into consideration.
The question is:

"That the Bill to amend the Jawaharlal Institute of Post-Graduate Medical Education and Research, Puducherry
Act, 2008, as passed by Rajya Sabha, be taken into consideration."



The motion was adopted.

MR. CHAIRMAN: The House will nhow take up clause by clause consideration.

The question is:

"That clause 2 stand part of the Bill."

The motion was adopted.
Clause 2 was added to the Bill.

Clause 1, the Enacting Formula and theLong Title were added to the Bill.

SHRI GHULAM NABI AZAD: Sir, I beg to move:

"That the Bill be passed.”

MR. CHAIRMAN: The question is:

"That the Bill be passed.”

The motion was adopted.

MR. CHAIRMAN: Now, the House will take up matters of urgent public importance.



